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The approximate quantities <ff fMd- 
grains purchased in the different States 
for the Central Government** reaerve 
during the year 1959 «o far a n  as 
follows*
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Purchase of Foodgralaa

IMA f  shrt Supakar.
* ̂  Shrl Raghonath Singh'

Will the Minister of Food and Agri- 
-cultare be pleased to state

(a) the quantity of foodgratns pur 
chased in 1959 in each State by Central 
Government,

<b) whether the machinery for pro 
curement of paddy and rice from 
cultivators »  uniform in all States 
and

(c) the prices at which Government 
of India is purchasing rice aad paddy 
from each of the States m India7

Andhra Pradcih 
Majliva Pradesh 
Ori'sa 
Punjab

Quanuty of Food- 
grams purchased

(In Tons)

M ot  F a d d y

94.SOO
U^foo
115.700 61,000
4«.500

(b) The machinery for procurement 
and the method of procurement of rice 
and paddy by or on behalf of the 
Centre are not uniform in all the 
States Rice is generally purchased 
from millers and traders on a volun-
tary basis in Madhya Pradesh and 
Onssa, on a levy system m Punjab 
and partly on a voluntary basis and 
partly by requisitioning of stocks in 
Andhra Pradesh Purchase of paddy 
for the Centre is being made by the 
State Government in Onssa on a 
voluntary basis

(c) A statement is laid on the Table 
I See Appendix 11] annexure No 64]

Corruption Cases

1796. Shri Mohammed Will
the Minister of Railways be plrasfd 
to state

(a) th« number of cases of corrup-
tion in various Railways detected 
during 1956-57, 1957-56 and 1966*56: 
and

(b) tha number of those resulting 
in conviction, thoae dealt with depart- 
mentally and those where proper  
evidence was not available?




